
RAJYA SABHA [29 November, 2001 ] 

7. The proposal for GMPCS licence is to be submitted in a prescribed 
Application Form. The terms and conditions of licence agreement and 
Application Form for the service is available from Department of Telecom 
(DoT) or can be downloaded from Dot Web Site: www.dotindia.com. 

Telephone Allotment against M.P. Quota 

†1219. PROF. R.B.S. VARMA Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) whether it is a fact that timely approval is not accorded to the telephone 

connections released against M.R quota; 

(b) the number of such connections pending with the GM 

(communication) Farrukhabad Division in U.R beneficiary-wise; 

(c) the reasons for the delay in providing these connections; and 

(d) by when, these pending connections would be provided? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI TAPAN SIKDAR): (a) No, Sir. The telephones 
from the quota of Hon'ble MPs are sanctioned on top priority and in time. 

(b) Twenty cases of out of turn sanctions of telephones from MP quota 

are pending as on 22.11.2001. Details are given in Statement (See below). 

(c) Three cases are pending due to subscriber's reasons & rest of 
Seventeen cases are pending due to area being technically not feasible. 

(d) Efforts are afoot'to provide all pending telephone connections by 

31.3.2002. 

Statement 

Pending out of turn sanctions of telephones from MP quota as on 

22.11.2001 in Farrukhabad SSA  

s. 
No. 

Name of Hon'ble MP Name of Party Address 

l Shri Chaudhary Harmohan Singh 
(RS) 

ShYadunath Singh Kannauj 

2 Shri Chandra Bhushan Singh (LS) ShZaheerMohd. 
Khan 

Farrukhabad 

3 Shri Akhilesh Singh Yadav (LS) Sh Javeer Singh Kannauj 

4 Shri Akhilesh Singh Yadav (LS) Sh Rajeh Baboo 
Yadav 

Kannauj 

† Original notice of the question was received in Hindi. 
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s. 
No. 

NameofHon'bleMP  Name of Party Address 

5 Dr. Swami Sachichidanand Hari Akshi (RS) Sh Ram Chandra Verma Farrukhabad 

6 Dr. Swami Sachichidanand Hari Akshi (RS) Sh Avdesh Kumar Farrukhabad 

7 Dr. Swami Sachichidanand Hari Akshi (RS) Sh Pramod Kumar Farrukhabad 

8 Dr. Swami Sachichidanand Hari Akshi (RS) Sh Harbhan Singh Farrukhabad 

9 Dr. Swami Sachichidanand Hari Akshi (RS) ShVinod Kumar Farrukhabad 

10 Shri Ram Baksh Singh Verma (RS)  Sh Samsendra 
Bahadur Singh 

Kannauj 

11 Shri Raj Nath Singh Journalist (RS)  Sh Virendra Kumar Gupta Farrukhabad 

12 Shri Raj Nath Singh Journalist (RS)  Sh Atithi Kumar Rajput Farrukhabad 

13 Shri Raj Nath Singh Journalist (RS)  Sh Ram Sewak Farrukhabad 

14 Shri Akhilcsh Singh Yadav (LS)  Sh Rajesh Babu Kannauj 

15 Shri Ram Baksh Singh Verms (RS) 

Urban Area 

 Sh Sambhu Dayal Verma Kannauj 

16 Shri Ram Baksh Singh Verma (RS)  Sh Pradeep Kumar Dubey Kannauj 

17 Shri Chandra Bhushan Singh (LS)  Sh Mahavir Singh Rajput Farrukhabad 

18 Shri Chandra Bhushan Singh (LS)  Smt. Seema Gangwar Farrukhabad 

19 Shri Chandra Bhushan Singh (LS)  Smt. Manorma Rathore Farrukhabad 

20 Shri Akhilcsh Singh Yadav (LS)  Smt. Pratibha Kannauj 

Corruption in MTNL 

† l220. SHRI MUNAVVAR HASAN: Will the Minister of 

COMMUNICATIONS be pleased to state: 

(a) whether Government have received any complaint from the public 
representatives and other persons regarding corruption in MahanagarTelephone 
Nigam Limited, Delhi and Mumbai during the last two years; 

(b) if so, the details of the action taken thereon; 

(c) the outcome of the investigation, conducted, so far; 

(d) the details of the action taken so far in each case; and 

(e) by when, the guilty persons would be punished after conducting an 

early inquiry in all the cases? 

† Original notice of the question was received in Hindi. 
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